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PART-- | --Orders and Notifications by the Government of Tripura, 
the High Court, Government Treasury etc. 

GOVERNMENT OF TRIPURA 
FOREST DEPARTMENT. 

No. F. 7(179)-FOR/FP-2013/P-lIl/9729-823 Dated, Agartala, the 17th June, 2019. 

NOTIFICATION 

The Governor, Tripura is pleased to revise the rates of reserve sale-price of timber/other 
forest produces as below : 

Group Category/Species Reserve sale Price Reserve sale Price 
of Round timber of Sawn timber per 
per cum (in Rs.) cum (in Rs.) 

1 2 3 4 

Group-l Teak/Mehagony (Specification in girth class) 

i) 30 cm to less than 45 cm 3900 

ii) 45 cm to less than 60 cm 5500 

iii) 60 cm to less than 90 cm 8800 

iv) 90 cm to less than 120 cm 11,700 21,450 
v) 120 cm to less than 150 cm | 14,600 

vi) 150 cm to less than 180 cm 17,500 

vii) 180 cm and above 19,500 
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1 2 3 4 

Group-ll Gamar (Specification in girth class) 

i) 31 cm to less than 60 cm 4300 

ii) 60 cm to less than 100 cm 6250 

iii) 100 cm to less than 150 cm 7600 

iv) 150 cm and above 9750 17,550 

Group-lll Til Sundhi, Maricha Sundhi Champa, Gandhroi (Specification in girth class) 

i) Below 120 cm girth 13,110 

ii) 120 cm to less than 150 cm 17,100 30,600 

iii) above 150 cm 22,200 

Group-lV | Karaj (Specification in girth class) 

i) 90 cm to less than 120 cm 4300 15,600 

ii) 120 cm to less than 150 cm 7200 

iii) 150 cm and above 8800 

Group-V | Chamal, Garjan, Simul, Kadam, Jarul, Garjan/Simul/Kadam 

i) Below 120 cm 7140 11,700 

ii) 120 cm and above 9200 

Chamal, Jarul 

i) Below 120 cm 7140 15,300 

ii) 120 cm to less than 150 cm 9180 

iii) 150 cm and above 11,220 

Group-Vl | Jam, Kanjikara, Awal, Sidha, Chikrassi, Moroi, Kailody, Sonal, Kaimala 

Kathal, Kanak, Ramdala, Toon, Poma, Rata, Rangi, Bohera, Hargaja 

Neur, Kharchani, Kumira, Akasmoni, Katakoi, Bankadam, Harish, Udal 

Chatian and other misc. timber logs (Specification in girth class) 

Below 120 cm girth 5460 10,920 

i) 120 cm and above 6630 
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Group-VIl Sal/Nageswar timber logs (in round over bark) 

a. Sal/Nageswar timber logs (in round over bark) 

Length 22 feet (6.7 Mir.) with | 20,400 
Mid girth of 4 feet (1.21 Mtr.) 

and above 

Length more than 17 feet (6.7 19,125 

Mtr.) with Mid girth of 4 feet 
(1.21 Mtr.) and above 

Length 14 feet to 17 with Mid | 17,212 
girth of 4 feet and above 

Length less than 14 feet (4.269 | 15,300 
Mtr.) with Mid girth of 4 feet 
(1.21 Mtr.) 

Log with defect of any length | 13,400 
with Mid girth of 3 feet to 
4 feet 

vi) Log with major defects of | 11,500 
length less than 7 feet (2.133 
Mtr.) with girth of 4 feet (1.219 
Mtr.) and above, and log 
without but less than 3 feet 
(0.91 Mtr.) girth 

vii) Log of any length without defect | 14.660 

with Mid girth of 3 feet to 4 feet 

viii) Log with defects having length | 10.840 
less than 7 feet and Mid girth 
less than 3 feet 

Sal/Nageswar timber (in Sawn | 31,900 
timber) 

Sal/Nageswar bridge piles 

112 cm and above girth (14” 1750 

dia & above) 

96 cm to less than 112 cm 1340 

girth (12” to less than 14” dia) 

80 cm to less than 96 cm girth | 1150 
(10” to less than 12” dia) 

64 cm to less than 80 cm girth 960 
(8 to less than 10” dia) 

48 cm to less than 64 cm girth 610 
(6” to less than 8” dia) 
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Group-Vlll | Ballies and Posts 

i) Sal House Post dressed 110 

ii) Teak/Sal ballies below 30 cm 60 
in girth (cover bark Mid girth) 

iii) Teak/Sal ballies below 31 cm 75 
to less 

iv) Ballies and Post of species other than Sal and Teak 
a 80 cm toe less than 90 cm girth 51 

b 65 cm to less than 80 cm girth 39 

(ed 45 cm to less than 65 cm girth 30 

d 31 cm to less than 45 cm girth 25 

Group Category/Species Royalty (in Rs.) 
1 2 3 

Group-IX Billet firewood 

i) | Sal perm? 

ii) | Non-Sal per m? =D 

The reserve sale price of timber/other forest produces fixed are ex-field depot, in the felling 
site or the places of seizure without involving any dragging, transport, including mechanical 
transport. If any expenditure is incurred on transport in any form, the expenditure is to be added to 
the reserve sale price of timber/other forest produces. 

2. These revised rates are inclusive of cost of collection, transportation etc. 

3. The Tax etc. will be applicable extra as per Rule. 

4, Export duty on teak timber shall be 10% and for other timbers export duty will be 50% above the depot rate for export outside Tripura. 

5. The actual sale price will be discovered through E-auction/E-tender. 

6. This is in cancellation of earlier Notification vide No. F. 7(179)/For/2013/UPWARD PRICE/ 27122-223 dated 12/12/2013 and even No. 27224/325 dated 12/12/2013. 

7. This will be effective from the date of its issue. 

By order of the Governor, 

Harshakumar. C 
Joint Secretary to the 
Government of Tripura. 
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